<| TEM NO. 46 REG STRAR COURT. 2 SECTI ON X

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR SUNI L THOVAS
Petition(s) for Special Leave to Appeal (G vil) No(s).2575-
2576/ 2010
RAJESHWARI & ORS. Petitioner(s)
VERSUS

ORI ENTAL | NSURANCE CO. LTD & ANR Respondent (s)

(Wth appln(s) for c/delay in filing SLP
Dat e: 04/10/ 2010 These Petitions were called on for hearing
t oday.

For Petitioner(s) M. Prashant Chaudhary, Adv.

For Respondent (s) Ms. Abha R Sharnm, Adv.
Ms. Manj eet Chawl a , Adv

UPON hearing counsel the Court nmade the foll ow ng
ORDER
File is not received.

List the matter on 20.10.2010.

(Sunil Thomas)

Regi strar
SB



